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(b) if so, which are the narrow puse 
lines in Orissa pending clearaDCC for COD-
version ; and 

(c) the steps taken to implement tbe 
above proposals ? 

THE MINISTER OF TRANSPORT 
(SHRI BANSI LAL) : (a) No, Sir. 

(b) and (C). Do not arise. 

Allotment of Tea Stalls. Book Stalls etc. 
on Platforms of Western Railway 

Suburban Section of Bombay 
6998. SHRI ANOOPCHAND SHAH: 

Will the Minister of TRANSPORT be plea-
sed to state : 

<a) the Dumber of tea stalls, bookstalls 
and other stalls OD the platforms of subur-
ban section of Western Railway, Bombay. 

(b) tbe Dumber of such stalls allotted 
duriog 1985 on the platforms of Western 
Railway Suburban Section of Bombay; 
and 

(c) what is the Government policy in 
regard to allotment of such stalls? 

THE MINISTER OF TRANSPORT 
(SHRI BANSl LAL) : (a) There are 90 tea 
stalls, 40 bookstalls, 7 Milk bars, 23 Fruit 
Kiosks, 8 Fruit stalls, 8 Neera stalls and 2 
Chemist staU. on platforms of Bombay 
suburban section of Western Railway 
between Churchgate and Virar. 

(b) One tea staU. 

(c) The Zonal RailwaYs have been asked 
not to increase tbe number of stalls on the 
platforms of Suburban stalions at Bombay, 
Calcutta, Delhi and Madras, which are 
badly congested. 

Implemeatatiou of Integrated Educatioo 
Selle .. lOf' Di_bIed Children 

6999. SHRI SOMNATH RATH: Will 
the Minister of HUMAN llESOURCE 
DEVELOPMENT be pleased to state : 

<a> Cbe a1llOWlt so far l&DCtioocd to 
different states and Union Territories for 
impJemeatatiou 01 Iatesnued Education lor 
Dflabled ChiJdrca scbemes aod whether 
impIemeDtatiOD of the scbeme bas beeD 
Ita'tCd in aU tbe St_teI 8Dd Union Terri-
Cori. I and 

(b) the numbor of children covered 
under this scheme throughout tbe country 
and in Orissa ? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE (SHRIMATI SUSHILA 
ROHTAGI): (a) An amount of Rs. 3.32 
crores bas been released to the various 
States/Union Territories for tbe implementa-
tion of the Scheme since 1974-75. The 
Scbeme has been implemented so far by 
only 10 States and 3 Union Terntories. 

(b) As per tbe Jatest Reports received 
from tbe State~/Union Territories which are 
implementing the Scheme about 7000 dis .. 
abled children have been admitted in schools 
under the said Scheme. The number of 
disabled children admitted in various schools 
in Orissa is 4J4. 

Withdrawal of so.e from Trawler 
Finance 

7000. SHRI SOMNATH RATH : 
SHRI D.P. JADEJA : 

Will tbe Minister of TRANSPORT be plea ... 
sed to state : 

(a) the steps Government propo5e to 
take in respect of fisbiDI companies whlcb 
have not been granted loans between 
January-Marcb, 1986 due to SUbsequent 
withdrawal of Shipping Development Fund 
Committee from trawler finance ; 

(b) the reasons for Shipping Develop-
ment Fund Committee withdrawing from 
trawler finance ; and 

(c) the present positIon thereof? 

THE MINISTER OF STATE IN THB 
DBPARTMENT OF SURFACE TRANS-
PORT (SHRI RAJESH PILOT) : (a) Fishinl 
companies which were sanctioned loans by 
the SDFC between January-March. 86 
would be granted loans by SDFC subject to 
availability of funds with the Depanment of 
Aariculturo and subject to the decision 
aU ow ina SDFC to continue disbursing these 
loans after 31st March, 1986. 

(b) The idea of transferring tbe work of 
financm, 01 tJshing trawlers (rom SDPC to 
Department 01 A.riculture i. bated on the 
fael that Department of Aaricultu.re have 
better practical and technical cxpcdcmce in 
the field ot flahiDa and it can be more 
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effective from the point of view of recovery 
of loans advanced to fishing companies 
being their administrative Minhtry and in 
this manner duality of functions between 
Department of Agriculture and SDFC could 
be avoided. 

(c) Department of Agriculture has sought 
approval to continue the present arrange-
ments for financing fishing trawlers through 
SDFC for a rurther period of 3 months 
from 1.4.86 or till the Department of 
Agriculture sets up its own organisation for 
this purpose, whichever is earlier. 

Introduction of M.Sc. (Electronics) 
Course in Universities 

iOOl. SHRIMATI BASAVARA-
JESWARI: Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased 
to state: 

(a) whether Government propose to 
introduce M .Sc. course in Electron ics in 
selected Universities ; 

(b) if so, names of the Universities 
selected by the University Grants Commis. 
sion for infroduction of such course ; and 

(c;) tbe amount required to introduce 
such a course in the Universities ? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE (SHRIMATI SUSHILA 
ROHTAGI): (a) and (b). The Univenity 
Grants Commission has decided to assist 
selected universities to introduce M.Sc. 
coune in Electronics, The Universities or 
Delhi, Poooa and Calcutta have been 
selected ror starting the course. 

(c) The financial requirements for the 
course include non· recUt ring expenditure of 
Rs. 35.00 lakhs for building and furniture, 
Rs. 20.00 lakhs for equipment and Rs. 2.00 
laths for library; and recurring expenditure 
consistina of the salaries of 2 Profeasors, 
4 Readers, 3 Lecturers and some non-teach. 
ina staff, and about Rs. 1.~5 lath! on books, 
journals, laboratory maintenance, etc. 

IDtrodactiOD of a Night Train betweeo 
Ho.pet aad BaBplore 

7002. SHRIMA TI BASA VARAJBS-
WARI: Will the Minister of TRANSPORT 
be Pleased to state : 

(a) whether at present there are only 
two boaies attached to Haspet Gunlakal 
broad gauge train which connects Secuodera-
bad-Bangalore night uain at Guntakal ; and 

(b) if so, whether Government propose 
to introduce an independent broad gauge 
night train between Haspet and Bangalore? 

THE MINISTER OF TRANSPORT 
(SHRI BANSI LAL): (a) At present, oo1y 
one sleeper coach is running by Hospet-
Guntakal passenger which connects Hydera-
bad-Bangalore Express. 

(b) There is DO sucb proposal at 
present. 

Setting up of Centre of Excellence in 
Medical Care and Treatment 

7003. SHRIMATI BASVARAJliS-
WARI: Will the Minister of HEALTH 
AND FAMILY WELFARE be pleased to 
sttae : 

(a) whether there is any proposal to set 
up Centres or excellence in medical care and 
treatment; 

(b) whether any such proposals have 
been received from varIOUS State Govern-
ments by now ; and 

(c) if so, which are the States who have 
come forward to assist the Union Govern-
ment in this regard? 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF FA'iILY WELFARE 
(SHRI S. KRISHNA KUMAR): (8) to (c). 
There is no proposal under consideration 
of Government to establish individual centres 
of Excellence in India. This is because most 
of the Super-specialities are inter-related and 
from cost considerations also the establish-
ment of sucb sinale-speciality Centres, of 
Excellence is likely to be prohibitive. The 
general approach. therefore. is to help the 
augmentation of the existing multi.discipli .. 
narry Centres of Excellence aDd to catalyse 
the establishment of new ones COVeciDI both 
the public institutions as well as the nOD-
Governmental Institutions. 

Proposal to iDclade Kenla Express aad Jayaati 
Janata for Coaaputer Resenatioo at 

New DelIJi RaHway Statioa 
7004. SHR.I T. BASHEER: Will the 

Mini.ter of TRANSPORT be pleased to 
state : 




